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Iron Ore Deposit In Labor. MIne 
1'743. Shri BlmatsiDrlra: Will the 

Minister of Steel aDd Mlnea be pleu-
eli to state: 

(a) the approximate amount· of de-

posit of iron in the Lahora Min .. 
in the district of Chanda (Maharashtra 
State); 

(b) whether it is a fact that the 
mine was working regularly anet 
about 2,000 labourers were engagecl 
therein: 

(c) whether it is working now; 
and 

(d) if not, the reasons therefor? 

The Minister 01 Steel and MlDes 
eShrl SaDjiva Reddy): (a) to (d). 
The lease 01 Lahora Iron Ore mine 
which was held by a private party was 
terminated by the Government of 
Maharashtra in August, 1961. Against 
the order 01 the State Government, 
the lessee submitted a review peti-
tion to the Central Government which 
was also rejected. The lessee has 
now filed a Writ Petition in tre 
Punjab High Court. The matter is, 
therefore, sub-judice. 

Small Scale Jndusnies 

r Shri Vidya Cbaran Shukla: 
1744. ~ Shri R. S. Pandey: 

. L Shrl Uikey; 

Will the Minister of Industry aDd 
SUPPly be pleased to state: 

(a) whether the Development Com-
missioner, Small Scale Industries hact 
assessed the capacities of small scale 
units consuming non-ferrous metals 
sometime in February-March, 1964; 

(b) whether this assessment was· 
done in order to make allocations of 
non-ferrous metals to the States bD 
IiIbove basis; 

(c) whether the State-wise alloca-
tion of non-ferrous metals for the pe-
riod April-September, 1964 has been 
made accordinlly; and 

(d) if not, the reasons therefor? 

The Deputy MlDIster In the Mia. 
trJ of lDdastrr aml Suppl, (SJIrI 
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Blbadbendra Misra): Ca) The assess-
ment of capacities of small Bcale unite 
consuming non-ferrous metals has Dot 
yet been finalised; 

(b) The assessment is being done to 
ascertain the requirements of various 
'States for non-ferrous metals: 

Cc) and Cd). The question of mak-
ing the allocations on the basis of 
assessed capacity is still UDder ccma.i-

-deratioD. 

DerallmeJlt Dear GRabaU Station 

1'745. Sbrl P. C. Borooab: Will the 
:Mtnister of BaUwaJS be pleased to 
state: 

(a) whether It il a fact that the 
-engine of a p'lSsenger train derailed 
neoJ.r Gauhatl Station (N.F. Railway>. 
On the 18th August, 1964; 

(b) if so, the CUll! of the derailment; 
.and 

(c) the damage caused thereby? 

Tb" Deputy Minister In the Minis-
.try of Railways (Sbl Sham Nath): 
(a) Yes. 

(b) The accident was due to 
failure of mechanical equipment'. 

(c) The cost of damage to railway 
property was assessed at approxima-
tel y Rs. 861. 

Katlhar-SUlguri SectloD of N.F. 
Railway 

1'746. Shrl P. C. Borooab: WI:1 the 
Minister of Ballways be pleased 18 
.tate: 

(a) whether railway communications 
on the Kat:har-Siliguri Section of 
N. F Railway was disrupted due to 
.recent floods In the area; 

'(b) if so, to what extent: and 

(c) whether the line 11 proposed to 
be realigned end diverted a10n, salf'(' 
route away from the borders w1th 
Pakiatan? 

The Deputy MlDiIter In the MiJliI.. 
trJ of Railways (Shri Sham NaUU: 
<a> Yes, Sir. 

(b) Through communicatiOftI wenl 
disrupted due to floods betweeJl 
Bagdogra and Thakurganj Stations on 
Katihar-Siliguri Section from 23.57 
hrs. of 8-7-1964 to 19.10 hra. 01 10-7.6'-

Ce) No such proposal is UDder ~ 
. aideratioD. 
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